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FLAT. 767(3N).—Fva T TLHL, I ATAaH, 1989 (1989 FT 24) S =T0H THH TAT SFq
ATerTae gl 47 §) A a7 20F F IUEE (1) FRT T&T ARIT A1 TN FId g, Tg THTETT 21 S &
TET T A TS & forw, Tg e e gterd feeor sq9 3utes sqgeT | foar @ g, aeerms
ST & ATATATE Torel § ARTET — FleT HFA o Hed ATATATE ool § I AT 35 9% 1€ Ara 6t &1
AT w0 it e Yo IR % FeuTed & o sraeds g, UHT $fH o ST Fi o6 ey o =
FAT &;

I g F o Tog® FIe ATE, To9T § TH ATIL=AT & Th1ae & ardg 7 d9 &3 % Jiaw,
3eq Atertea 3 ey 209 AT IT-em=T (1) % e ITE TS o o T i % oSl $fiT SUART
g H AT FT G, ToAF AT AT HeH TR A9, SU@e ATIHE, IT@e [, [er
ATATATE F forfea &7 § B STosm S 3 SwerT &7 e g | T TR Sadeshdl i semrd

T H AT FIGAT T F ATEAT F GAATS AT TAHL TG HT S T UH A& 6l qAaTe e A=
T o TETT, AT ATTLTH THA AT, AT FILT AT AT SETT 6 o1 SATATT T AT ATATT TETT Al BT,
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T Afafaaw & gy 209 o SU-amT (2) & orefi= oy aTteshrey g oo o saer sty
SO = ATSEEAT % e o areft A AT 3T 77 61 IUAsY § AT Togh Ak gIT qeTH
TTTARTET o Sh e tad HIaTad § 3T HTeAr Ram ST |ehar 2l

ATLAT

TTETE ST o ATATATE FSrer # ATET — FiET AF0F F 7e HTATaTS o # GHI §e4T1 35 9T A€ Aa<
o %7 RHTor w1 F @Ow & aREsET F o stfgwor i sraaredt @<=T afga ar d@a s w1 |@iem
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ELICT qq . L EIRENLY [ T START ()

1 107 LA . 7. e 0.3026

2 341/1 BEil o 0.0355

3 342 At i 0.0602

4 343 At i 0.0083

5 369 fastt T 0.0251

6 369/1 EELl FU 0.0227

7 370 AT . 9. T 0.2643

8 798/1 BEil . 9. T 0.0373

9 801 LKl i 0.0239
10 802 BEil i 0.0853
11 803 EEARA] . 7. T 0.0343
12 804 BEil . 9. T 0.0444
13 1056 LT . 9. T 0.0066
14 1057 LKl . 7. e 0.3429
15 1063 GEEARA] . 7. T 0.0127
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MINISTRY OF RAILWAYS
(West Central Railway)
NOTIFICATION
Kota, the 13th February, 2025

S.0. 767(E).—In exercise of the powers conferred by sub-section(l) of section 20A of the Railways
Act, 1989 (24 of 1989) (hereinafter referred in as the said act), the Central Government after being satisfied that for
the public purpose, the land, the brief description of which has given in the schedule annexed hereto, is required for
execution of the Special Railway Project, namely, Nagda — Kota section in Jhalawar District Construction of Road
Over Bridge on LC No. 35 Project in District Jhalawar in the State of Rajasthan, hereby declares its intention to
acquire such land :

Any person interested in the said land may, within a period of thirty days from the date of publication of this
notification in the Official Gazette, raise objection to the acquisition and use of such land for the aforesaid purpose
under sub-section(l) of section 20D of the said Act:

Every such objection shall be made to the competent authority, namely, Sub Divisional Officer, block
Gangdhar, District Jhalawar, in writing and shall set out the grounds thereof and the competent authority shall give the
objector an opportunity of being heard, either in person or by legal practitioner and may after hearing all such
objections and after making such further enquiry, if any as the competent authority thinks necessary, by order, either
allow or disallow the objections.

Any order made by the competent authority under sub-section (11) of section 20 (D) of the said act shall be
final.

The land plans and other details of the land covered under this notification are available and can be inspected by the
interested person at the aforesaid office of the competent authority.
SCHEDULE
Brief description of the land to be acquired with or without structure falling within, for the Special Railway

Project namely: Nagda — Kota section in Jhalawar District Construction of Road Over Bridge on LC No. 35 in
District Jhalawar in the State of Rajasthan.

State : Rajasthan District :  Jhalawar
Village : Sakariya Taluka : | Gangdhar
Area of the Land
SI.No. Survey No. Type of Land Nature of Land .
(in hectare)
1 107 Government Gai.mu. Rasta 0.3026
2 341/1 Private Agriculture 0.0355
3 342 Private Agriculture 0.0602
4 343 Private Agriculture 0.0083
5 369 Private Agriculture 0.0251
6 369/1 Private Agriculture 0.0227
7 370 Government Gai.mu. Rasta 0.2643
8 798/1 Private Gai.mu. Rasta 0.0373
9 801 Private Agriculture 0.0239
10 802 Private Agriculture 0.0853
11 803 Government Gai.mu. Rasta 0.0343
12 804 Private Gai.mu. Rasta 0.0444
13 1056 Government Gai.mu. Rasta 0.0066
14 1057 Private Gai.mu. Rasta 0.3429
15 1063 Government Gai.mu. Rasta 0.0127

[Computer No: 263689 F. No. WCR-KOTA. GSU 2(ROB)/2/2024-O/o CPM/GSU-II/WCR/KOTA]
M.R.S. CHOWDARY, Chief Project Manager/ GSU-2
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